IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :17-01-2026

: 17.01.2026

1/2026(17.01.2026 ?2??5356 DP DASH Order Dtd. 2026-01-15
2/2026/17.01.2026 ?ij§535025 P MUDULI TOURT MO lorder ptd. 2026-01-15
3/2026/17.01.2026 2?2?53;6 NK SATAPATHY TOURT MO lorder ptd. 2026-01-15 BAIL-1
4/2026|17.01.2026 25??53;6 PK MISHRA SO0nT MO lorder ptd. 2026-01-15
5/2026(17.01.2026 252?53;6 PK MISHRA gogig NO-lorder ptd. 2026-01-15
6/202617.01.2026 ?Egégg;6 MR SAHOO gogig NO-lorder ptd. 2026-01-15
7/2026|17.01.2026 ?ig?gg;6 A PATTANAIK gogig NO-lorder ptd. 2026-01-15
8/2026(17.01.2026 ??g?gg;6 BK GOCHHAYAT gogig NO-lorder ptd. 2026-01-15
9/202617.01.2026 22??53;6 BK MOHARANA gogig NO-lorder ptd. 2026-01-15
0/2026(17.01.2026 222?53;6 EiﬁéiA PRASAD gogig NO-lorder ptd. 2026-01-15 BATL-1
1/2026(17.01.2026 225235025 A.K.BEHERA gogig NO.
6/202617.01.2026 10007 _Ic SAMAL SO0RT MO lorder ptd. 2026-01-12 e NCH. -
1/2026(17.01.2026 gié;;526 B K SETHI gogig NO-lorder ptd. 2026-01-16

WRIT
2/2026(17.01.2026 25522;2025 M K RATH gogig NO-lorder ptd. 2026-01-13 ?E?Sigzc

BENCH-2)
3/2026(17.01.2026 57 (2)7  ls ¢ mekuP SO0RT MO+ lorder pra. 9999-12-31 N CH -
4/2026(17.01.2026  [3°10)° |8 K SETHI COURT MO lorder pra. 2026-02-16 . -
8/2026|17.01.2026 |CRLMC- BISWAJIT COURT NO. [Order Dtd. 2026-01-08




67/2026 MOHAPATRA 6
CRLA- COURT NO. CRIMINAIL
2/2026|17.01.2026 |/ oo [R. K. DEHURY 5 oLD Order Dtd. 2026-01-15 ADDEAL
WRIT
WP (C) - SARAT KUMAR COURT NO. A1 BRANCH
3/2026|17.01.2026 |2 20 o ol 5 oLD Order Dtd. 2026-01-13 (DTVISTC
BENCH-1)
WP (C) - SARAT KUMAR COURT NO. A1
4/2026(17.01.2026 | 3ocoo oo o Dot 5 oLD Order Dtd. 2026-01-13
WP (C) - SARAT KUMAR COURT NO. Al
5/202617.01.2026 |5 S50 o ooc Dot 1 Order Dtd. 2026-01-13
ABLAPL- AMLAN SHAKTI COURT NO.
6/2026(17.01.2026 [ 2000 o s Order Dtd. 2026-01-15 BAIL-1
ABLAPL- COURT NO.
7/2026(17.01.2026 13952/2025 H. K. PATRA 12 Order Dtd. 2026-01-13 BAIL-2
ABLAPL- COURT NO.
8/2026(17.01.2026 |20 oo |A. K. MOHANTY e Order Dtd. 2026-01-15
ABLAPL- COURT NO.
9/2026(17.01.2026 |- o [P. K. BARIK e Order Dtd. 2026-01-05
ABLAPL- AMLAN SHAKTI COURT NO.
0/2026(17.01.2026 o000 s e Order Dtd. 2026-01-15 BAIL-1
ABLAPL- SRINIBASH COURT NO.
1/2026(17.01.2026 |00 L Ty 3 oLD Order Dtd. 2026-01-15 BAIL-2
ABLAPL- COURT NO.
2/2026|17.01.2026 [,/ 0 ©  |S. CHOUDHURY 3 oLD Order Dtd. 2026-01-15
ABLAPL- JADUNATH COURT NO.
3/2026|17.01.2026 [, (Loa i 3 oLD Order Dtd. 2026-01-15
CRLREV- JADUNATH COURT NO.
4/202617.01.2026  [c0o5 0o | paDaaN 3 oLD Order Dtd. 2026-01-15
CMP- COURT NO. WRIT
5/2026|17.01.2026 | 0 0 oo [R.K.SAHU -3 Order Dtd. 2025-12-22 BRANCH-1
CRLREV- COURT NO.
7/2026(17.01.2026 |7 00 o |A. K. BEHERA e Order Dtd. 2026-01-15
FAO- DEBASISH COURT NO MISC.
8/2026(17.01.2026 |10 o0 o |y g Order Dtd. 2026-01-15 APPEAL
SEC.
FAO- COURT NO.
9/2026|17.01.2026 |]7- 50 o |S.K.SAHOO e Order Dtd. 2026-01-16
CRLMC- COURT NO.
0/202617.01.2026 |2 %0 o |S.K.SAHOO g Order Dtd. 2026-01-16
CRLMC- COURT NO.
1/2026(17.01.2026 |/, > . |D.P.DASH 1 Order Dtd. 2026-01-15
2/2026(17.01.2026 |CMP- H.K.PANDA COURT NO. [Order Dtd. 9999-12-31




68/2026 2 OLD
FAO- COURT NO.
3/2026(17.01.2026  |[307 . |s.SWAIN S Order Dtd. 2026-01-16
FAO- COURT NO.
4/2026(17.01.2026 o7 . |P.K.BARIK ; Order Dtd. 2026-02-02
CMP- COURT NO.
5/2026(17.01.2026 [0 |s.K.MOHARANA oo Order Dtd. 9999-12-31
CRLREV- COURT NO.
6/2026(17.01.2026 | c5eBPY MR ROUTRAY - Order Dtd. 2026-02-23
CRLMC- COURT NO.
7/2026(17.01.2026 (RN K. sau - Order Dtd. 2026-01-15
CRLMC- COURT NO.
9/2026(17.01.2026 |07 [ KUMAR - Order Dtd. 2026-01-15
A CHIEF
0/2026/17.01.2026 S.K.BEHERA JUSTICE'S |Order Dtd. 9999-12-31
1884/2025
COURT
. CHIEF
1/2026117.01.2026 T.K.MOHANTY JUSTICE'S Order Dtd. 2026-01-15
189/2025
COURT
CHIEF
2/2026|17.01.2026  |CMP-6/2026 |H.K.MOHANTA JUSTICE'S |Order Dtd. 2026-01-15
COURT
- CHIEF
3/2026|17.01.2026 L.DASH JUSTICE'S |Order Dtd. 2026-01-15
2020/2025
COURT
. CHIEF
4/2026/17.01.2026 P.K.MOHANTY JUSTICE'S |Order Dtd. 2026-01-15
71/2026
COURT
CRLMC- CHIEE
5/2026(17.01.2026 M.NAYAK JUSTICE'S |Order Dtd. 2026-01-15
150/2026
COURT
CRLMC- CHIEF
6/202617.01.2026 A.K.RANA JUSTICE'S |Order Dtd. 2026-01-15
3993/2025
COURT
CRLMC- CHIEE
7/2026/17.01.2026 S.R.BARIK JUSTICE'S |Order Dtd. 2026-01-13
3144/2024
COURT
CRLMC- COURT NO.
8/2026(17.01.2026 (.05 |s.BISWAL o Order Dtd. 2026-02-10
CRLREV- COURT NO.
9/2026(17.01.2026 S50V C 3. DAS oo Order Dtd. 2026-01-15
CRLREV- COURT NO.
0/2026(17.01.2026  [SoPMS LK. SRICHANDAN - Order Dtd. 9999-12-31
1/2026/17.01.2026  |CMP-9/2026 [R.K.SAHU Sogig NO- |order Dtd. 9999-12-31
CMP- COURT NO.
2/2026(17.01.2026 |Sc” o |T.K.MOHANTY o Order Dtd. 2026-01-13
MISC.
3/2026(17.01.2026 |F2O” S.SWAIN COURT NO. | §er Dtd. 2025-11-29 APPEAL
362/2024 6
SEC.
CONTC- COURT NO.
4/2026(17.01.2026 (SOUNCC S K PRADHAN ; Order Dtd. 2026-01-16




5/2026/17.01.2026 5522;2025 ggiggigH gogig NO- lorder Dtd. 2026-01-15
6/202617.01.2026 52232526 S K PARDHAN gogig NO-lorder ptd. 2026-01-16
7/2026(17.01.2026 7000 [ 500t MO lorder ptd. 2026-01-15 BATL-2
8/2026|17.01.2026 gg?g;;oz5 P CH DAS gogig NO-lorder ptd. 2026-01-12 CONTEMPT
9/2026(17.01.2026 [SECBTL A 500t MO lorder ptd. 2026-01-15
1/202617.01.2026 |77 (07 _le R paTRA SO0Rs MO+ lorder pta. 2026-01-16 e CH ¢
2/2026/17.01.2026 2???53;6 A. K. MOHANTY SO0nT MO lorder ptd. 2026-01-15
4/2026(17.01.2026 |12 ()" |r.x.BISWAL SO0RT MO+ lorder pta. 2026-01-16 N NCH .
6/2026(17.01.2026 25;22;2025 D SAMAL SO0RT MO lorder pra. 2025-09-16 N NCH ¢
7/2026|17.01.2026 ?géié;2025 S DAS TOURT MO lorder ptd. 2025-08-22 o NCH. -
8/2026|17.01.2026 Tgéié;2025 A K BEHERA TOURE MO lorder pta. 2025-08-22 o NCH -
9/202617.01.2026 ?gégi;2025 S CHOUDHURYT SOURT NO-lorder ptd. 2026-03-16
0/2026(17.01.2026 ?5£§;;2025 S R SETHI TOURT MO lorder ptd. 2026-01-16 e NCH. -
1/2026(17.01.2026  [35C)° |8 x panDa TOURT MO lorder ptd. 2026-01-16 e -
2/2026(17.01.2026 ?Sé§;;2025 ;iﬁigi;iAKUMAR iOURT NO-lorder Dtd. 2026-01-15
3/2026(17.01.2026 ggé?;526 J P KAR iOURT NO-lorder ptd. 2026-01-16
4/2026(17.01.2026 §§£S;626 P K PAL EOURT NO-lorder ptd. 2026-01-16
5/2026(17.01.2026 ?f£§>5026 izﬁgiDRA NATH SOURT NO-lorder ptd. 2026-01-16
6/202617.01.2026 ?fé§>;026 figgiANJAN SOURT NO-lorder ptd. 2026-01-16




WP (C) - MANORANJAN COURT NO. B _
7/2026(17.01.2026 1144/2026 |PADHT 1 Order Dtd. 2026-01-16
WRIT
WP (C) - COURT NO. o BRANCH
8/2026(17.01.2026 1568/2026 B DAS 1 Order Dtd. 2026-01-21 (DIVISIC
BENCH-2)
CRLA- COURT NO. CRIMINAIL
9/20261(17.01.2026 757/2021 P K DASH 1 Order Dtd. 2025-10-10 APDEAL
ABLAPL- BIBHUTI RANJAN COURT NO.
0/2026(17.01.2026 284/2026 MOHANTY 1 Order Dtd. 2026-01-15 BAIL-1
CRLMP- RATIKANTA COURT NO.
1/2026(17.01.2026 1653/2025 |MOHAPATRA 1 Order Dtd. 2026-01-16
ABLAPL- COURT NO.
2/2026117.01.2026 282/2026 BALARAM SINGH 1 Order Dtd. 2026-01-15
MISC.
6/20261(17.01.2026 FAO- P K LENKA COURT NO. Order Dtd. 2026-01-09 APPEAL
272/2021 1
SEC.
MISC.
8/2026(17.01.2026 FAO- D PATTNAIK COURT NO. Order Dtd. 2026-01-09 APPEAL
272/2021 1
SEC.
WP (C) - COURT NO. o WRIT
0/2026(17.01.2026 28016/2022 A K SWAIN 1 Order Dtd. 2026-01-09 BRANCH- ¢
WP (C) - COURT NO. o WRIT
1/2026(17.01.2026 28016/2022 P K PARIDA 1 Order Dtd. 2026-01-09 BRANCH-¢
WPC (OAC) - COURT NO. A1
2/2026117.01.2026 2888/2018 B SWAIN 1 Order Dtd. 2026-01-09 OA Branc
ABLAPL- COURT NO.
6/2026(17.01.2026 8080/2024 MR SAHOO 17 Order Dtd. 2025-01-16
ABLAPL- JADUNATH COURT NO.
7/2026(17.01.2026 8202/2025 |PRADHAN 17 Order Dtd. 2026-01-16 BAIL-1
ABLAPL- JADUNATH COURT NO.
8/2026(17.01.2026 8204/2025 |PRADHAN 17 Order Dtd. 2025-01-16 BAIL-1
ABLAPL- JADUNATH COURT NO.
9/20261(17.01.2026 13816/2025 PRADHAN 19 Order Dtd. 2026-01-16
CONTC- M/S.JYOTIRMAY COURT NO.
0/2026(17.01.2026 131/2024 GUPTA 19 Order Dtd. 2026-01-16
TRP (C) - COURT NO. e
1/2026(17.01.2026 285/2025 A PATI 16 Order Dtd. 2026-01-27 M.J.C
TRP (C) - COURT NO. o
2/202617.01.2026 285/2025 A MOHANTY 16 Order Dtd. 2026-01-27 M.J.C
RPFAM- COURT NO.
3/2026|17.01.2026 15/2026 A K BEHERA 9 Order Dtd. 2026-02-16
WP (C) - COURT NO. WRIT
4/2026(17.01.2026 4661/2018 A K BISWAL 9 Order Dtd. 2026-01-12 BRANCH-"
5/2026|17.01.2026 |CRLREV-  [B C ANDA COURT NO. |Order Dtd. 2026-01-15 CRIMINAI




| 1168/2021 9 REVISTON
CRLREV- COURT NO. CRIMINAIL
6/2026(17.01.2026 | c% -, |B C PANDA 5 Order Dtd. 2026-01-15 EEVTSION
ABLAPL- SIDHARTHA COURT NO.
4/202617.01.2026 S0 0 | 3 onn Order Dtd. 2026-01-15 BAIL-1
WP (C) - COURT NO. o
8/202617.01.2026 ]2 - . |SARAT DASH 5 oD Order Dtd. 2026-01-15
BLAPL- AMLAN SHAKTI COURT NO.
9/2026(17.01.2026 |37, o005 bany, 3 oLD Order Dtd. 2026-01-15 BAIL-2
WP (C) - COURT NO. o
0/202617.01.2026 |70 o |N. ROUT 3 oin Order Dtd. 2026-01-16
WP (C) - COURT NO. o
1/2026(17.01.2026 | o700, o N. ROUT 3 oLD Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
2/2026(17.01.2026 |7 0 o N. ROUT 3 oLn Order Dtd. 2026-01-16 R ANCH-
WP (C) - COURT NO. o WRIT
3/2026(17.01.2026 |J oc/o oo [N. ROUT 3 oLn Order Dtd. 2026-01-16 R ANCH-
WP (C) - COURT NO. o
4/2026(17.01.2026 |7 000 o N. ROUT 3 oLD Order Dtd. 2026-01-16
WP (C) - COURT NO. o
5/2026(17.01.2026 | 0o |[N. ROUT 3 oLn Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
6/2026(17.01.2026 |1 50" N. ROUT 3 oLn Order Dtd. 2026-01-16 R ANCH-
WP (C) - COURT NO. o
7/202617.01.2026 |7 o0 |N. ROUT 3 oLD Order Dtd. 2026-01-16
WP (C) - COURT NO. L
8/2026|17.01.2026 |7 - >, |N. ROUT 3 oLn Order Dtd. 2026-01-16
WP (C) - COURT NO. o
9/2026(17.01.2026 |5 IN. ROUT 3 oL Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
0/202617.01.2026 |7 o> |N. ROUT 3 oLn Order Dtd. 2026-01-16 R ANCH-"
WP (C) - COURT NO. o
1/2026(17.01.2026 |7, c o0, |N. ROUT 3 oL Order Dtd. 2026-01-16
ABLAPL- COURT NO.
2/2026|17.01.2026 14103/2025 AMLAN MOHANTY 17 Order Dtd. 2025-12-16 BAIL-1
WP (C) - COURT NO. o
4/202617.01.2026 |70/ o |N. ROUT T Order Dtd. 2026-01-16
WP (C) - COURT NO. o
5/2026|17.01.2026 |, >%> - IN. ROUT e Order Dtd. 2026-01-16
6/2026(17.01.2026  [WP(C)- IN. ROUT COURT NO. |Order Dtd. 2026-01-16




11618/2026 17
WP (C) - COURT NO. o WRIT
7/2026(17.01.2026 |J 150, [N. ROUT 1 Order Dtd. 2026-01-16 R ANCH-]
WP (C) - COURT NO. a1
8/2026(17.01.2026 | /2% - IN. ROUT e Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
9/2026(17.01.2026 | o0 . N. ROUT 1 Order Dtd. 2026-01-16 ERANCH-1
WP (C) - COURT NO. o
0/2026(17.01.2026 |J . c'> 0, IN. ROUT 1 Order Dtd. 2026-01-16
WP (C) - COURT NO. o
1/2026(17.01.2026 |J %> N. ROUT g Order Dtd. 2026-01-16
WP (C) - COURT NO. o
2/2026|17.01.2026 |} 2%, N. ROUT 1 Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
3/2026|17.01.2026 | /2%° o - IN. ROUT e Order Dtd. 2026-01-16 BRANCH-:
WP (C) - COURT NO. o
6/2026(17.01.2026 |37 o . [P. R. SWAIN e Order Dtd. 2026-02-23
WP (C) - COURT NO. o
8/2026(17.01.2026 3020 o o IN. C. ROUT e Order Dtd. 2026-01-13
ABLAPL- COURT NO.
9/2026(17.01.2026 267/2026 DK BEHERA 3 OLD Order Dtd. 2026-01-15 BAIL-2
WP (C) - COURT NO. o WRIT
0/2026(17.01.2026 |3oo°0 - o IN. C. ROUT 3 oLD Order Dtd. 2026-01-13 BRANCH- -
ABLAPL- SANTOSH KUMAR COURT NO.
1/2026(17.01.2026 | "0 0 | ANTY 3 oLD Order Dtd. 2026-01-15 BAIL-1
WP (C) - COURT NO. o WRIT
3/2026|17.01.2026 |1, 200 N. C. ROUT 3 oLD Order Dtd. 2026-01-13 BRANCH-¢
ABLAPL- COURT NO.
4/2026|17.01.2026 272/2026 DK BEHERA 3 OLD Order Dtd. 2026-01-15 BAIL-2
ABLAPL- SANTOSH KUMAR COURT NO.
5/2026|17.01.2026 [ 0"0 © L Ny 3 oLD Order Dtd. 2026-01-15 BAIL-2
WP (C) - COURT NO. Ca
6/2026(17.01.2026 |, 2 o0 c|S. C. ROUTRAY e Order Dtd. 2026-03-02
ABLAPL- COURT NO.
7/2026(17.01.2026 )00 - |B BEHERA 17 Order Dtd. 2026-01-15
WP (C) - COURT NO. o
8/2026(17.01.2026 | Ji o 0 o |S. NAYAK 1 Order Dtd. 2026-01-15
ABLAPL- COURT NO.
9/2026(17.01.2026 |,/ > |HK MALLICK e Order Dtd. 2026-01-15
ABLAPL- SURYA NARAYAN COURT NO.
1/2026(17.01.2026 [,g2 o0 o ooy 1 Order Dtd. 2026-01-16




2/2026(17.01.2026 25452;2025 B. K. SWAIN iSURT NO-lorder ptd. 2026-01-13
3/2026/17.01.2026 222?53;6 igzéiANARAYAN fSURT NO- lorder Dtd. 2026-01-16
4/2026(17.01.2026 ?28?5856 EiiX?RANJAN SSURT NO-lorder ptd. 2026-01-15
5/2026(17.01.2026 ?ggégg;6 ;gg;ﬁANARAYAN iSURT NO-lorder ptd. 2026-01-16
7/2026|17.01.2026 ?gé;£526 K. PARIDA iSURT NO- lorder Dtd. 2026-01-13
8/2026(17.01.2026 ?ggégg;6 BISWAJIT SAHOO gogig NO-lorder ptd. 2026-01-16
9/2026|17.01.2026 ?Sﬁ?gg;6 S ey IDRA o gogig NO-lorder ptd. 2026-01-15 BAIL-1
0/2026|17.01.2026 ?ié;£526 N. PARIDA gogig NO- lorder Dtd. 2026-01-13
4/2026(17.01.2026 2???53;6 D SAMAL gogig NO-lorder ptd. 2026-01-15
5/2026(17.01.2026 25;3;526 K. PARIDA gogig NO-lorder ptd. 2026-01-13
6/202617.01.2026 gsésg;2025 S. K. PAL Sogig NO-lorder ptd. 9999-12-31
9/2026|17.01.2026 25221;2025 S. C. DASH SO0Rs MO+ lorder pta. 2026-01-13 e -
2/202617.01.2026 ?5;5;;2025 S. C. DASH SO0 MO lorder ptd. 2026-01-13 e NCH ¢
4/2026[17.01.2026 [ (C)°  ls. p. pant SO0Rs MO lorder pta. 2026-01-13 N NCH 1
8/2026(17.01.2026 ?iéf;526 T. SWAIN gogig NO-lorder ptd. 2026-01-13
9/202617.01.2026 S???ggg ﬁ?ggﬁi KUMAR SSURT NO-lorder ptd. 2026-03-02
0/2026|17.01.2026 gség;;2025 P. K. MOHANTY iSURT NO-lorder ptd. 2026-01-13
1/2026|17.01.2026 |CRLREV-  |P.PARIDA COURT NO. [Order Dtd. 2026-03-11




995/2025 17
CMP- COURT NO.
2/2026|17.01.2026 2013/2025 B. K. DAS 17 Order Dtd. 2026-01-13
WP (C) - COURT NO. o WRIT
3/2026|17.01.2026 37427/2025 S. BEHERA 17 Order Dtd. 2026-01-13 BRANCH-"
WP (C) - COURT NO. o WRIT
4/2026(17.01.2026 36491/2025 S. K. BISWAL 17 Order Dtd. 2025-12-24 BRANCH- 4
WP (C) - COURT NO. o WRIT
5/2026|17.01.2026 36944/2025 S. SWAIN 17 Order Dtd. 2026-01-12 BRANCH-¢
WP (C) - COURT NO. o WRIT
6/2026(17.01.2026 |- oo,c P. K. MISHRA e Order Dtd. 2026-01-09 BRANCH-:
WP (C) - COURT NO. o WRIT
7/2026(17.01.2026 |3, 0000, (S. C. BISWAL e Order Dtd. 2026-01-15 BRANCH-"
WRIT
WP (C) - COURT NO. o BRANCH
8/2026(17.01.2026 |5, ¢ 0 o [B. K. MOHANTY e Order Dtd. 2026-01-13 (DTVISTC
BENCH-2)
WP (C) - COURT NO. o
9/2026(17.01.2026 218/2026 J. C. BARAL 17 Order Dtd. 2026-01-16
WRIT
WP (C) - COURT NO. L BRANCH
0/2026(17.01.2026 |Joc’o o, [D. K. BEHERA e Order Dtd. 2026-01-15 (DTVISTC
BENCH-1)
WP (C) - COURT NO. o WRIT
1/2026(17.01.2026 1081/2026 D. K. BEHERA 17 Order Dtd. 2026-01-15 BRANCH-"
WP (C) - COURT NO. a1
2/2026|17.01.2026 | /2> D. K. BEHERA e Order Dtd. 2026-01-15
WP (C) - COURT NO. o
3/2026|17.01.2026 1023/2026 D. K. BEHERA 17 Order Dtd. 2026-01-15
WP (C) - COURT NO. o
4/2026(17.01.2026 1416/2026 N. MALLICK 17 Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
5/2026|17.01.2026 1419/2026 N. MALLICK 17 Order Dtd. 2026-01-16 BRANCH- -
WP (C) - COURT NO. o
6/2026|17.01.2026 1431/2026 N. MALLICK 17 Order Dtd. 2026-01-16
WP (C) - COURT NO. o WRIT
7/2026(17.01.2026 1435/2026 N. MALLICK 17 Order Dtd. 2026-01-16 BRANCH-2
WP (C) - COURT NO. o
8/2026(17.01.2026 293/2026 P. L. MISHRA 17 Order Dtd. 2026-01-16
9/2026(17.01.2026  [WP(C) - R. K. SAHU COURT NO. [Order Dtd. 2026-01-15 WRIT




135478/2025 | 17 BRANCH-Z
WP (C) - COURT NO. o WRIT
0/2026(17.01.2026 |1c 70" 50,c R, K. PATI 1 Order Dtd. 2026-01-15 B ANCH-?
WRIT
WP (C) - COURT NO. o BRANCH
1/2026(17.01.2026 |cio-°  ~ |B. K. PARDHI g Order Dtd. 2026-01-30 (DTVISTC
BENCH-1)
WP (C) - COURT NO. o
2/2026|17.01.2026 |10 o [B. K. SINGH g Order Dtd. 2026-01-16
WP (C) - N. K. COURT NO. o WRIT
3/2026|17.01.2026 |00 | ATy N Order Dtd. 9999-12-31 B ANCH-¢
WP (C) - COURT NO. a1
4/2026(17.01.2026 |0 2%0 o [A. B. MALLICK N Order Dtd. 2026-01-16
WP (C) - COURT NO. a1
5/2026|17.01.2026 |11 2%> o |S. K. BISWAL . Order Dtd. 2026-01-15
WRIT
WP (C) - COURT NO. o BRANCH
6/2026|17.01.2026 |00 o . |A. B. MALLICK . Order Dtd. 2026-01-16 (DTVISTC
BENCH-2)
WP (C) - COURT NO. o WRIT
7/2026(17.01.2026 |goo70 0, o M. C. MISHRA N Order Dtd. 2026-01-16 BRANCH-¢
WP (C) - COURT NO.
8/202617.01.2026  |goon o . |K. C. PANDA ;
WP (C) - COURT NO. o WRIT
9/2026(17.01.2026 |go oo . (M. C. MISHRA . Order Dtd. 2026-01-16 BRANCH-§
WP (C) - COURT NO. o WRIT
0/2026(17.01.2026 |1,,) -0, N. MALLICK . Order Dtd. 2026-01-16 BRANCH-:
WP (C) - COURT NO. o WRIT
1/202617.01.2026 |7, 0/ 00 . |N. MALLICK . Order Dtd. 2026-01-16 R ANCH-:
WP (C) - COURT NO. o WRIT
2/2026|17.01.2026 |, 200 N. K. ROUT . Order Dtd. 2026-01-16 BRANCH- -
WP (C) - COURT NO. o
3/2026|17.01.2026 |1 o5 0o |J. SAHOO . Order Dtd. 2026-01-16
WP (C) - COURT NO. WRIT
4/2026(17.01.2026 |, .- [B. S. SWAIN . Order Dtd. 2026-01-16 ERANCH- &
WP (C) - COURT NO. o WRIT
5/2026|17.01.2026 |1 50%> 0 |T. BAG . Order Dtd. 2026-01-16 BRANCH-1
WP (C) - COURT NO. o WRIT
6/2026(17.01.2026 |32, ~," oo c (G. ROUT c Order Dtd. 2026-02-16 BRANCH- -
7/2026|17.01.2026 |WP(C)- KSHITISH COURT NO. [Order Dtd. 2026-02-10 WRIT




22536/2025 6 BRANCH-4
8/2026(17.01.2026 [121C)° IS, NAvAK VKT MO lorder ptd. 2026-01-15
9/2026|17.01.2026 ?5;?;;2025 B. K. SINGH (VKT MO lorder ptd. 2026-01-15 . -
0/202617.01.2026 50 iC)7 v, Bag COURT MO lorder ptd. 2026-01-16 N
2/2026(17.01.2026 (€}~ ls.k. saMaL VKT MO lorder ptd. 2026-01-16 o NCH .
3/2026(17.01.2026 (7 ) A mMomanTy VKT MO lorder ptd. 2026-01-16 N NCH_t
4/2026(17.01.2026 Tgé§>5026 P. K. SWAIN COURT MO lorder ptd. 2026-01-16
5/2026(17.01.2026 (51507 lu. 5. DEO (VKT MO lorder ptd. 2026-01-16 o NCH 1
6/2026(17.01.2026  [701)°  lp. K. sWaIN 5o %t MO lorder ptd. 2025-10-16 N NCH -
7/2026(17.01.2026 ggég;;2025 B. K. PATI So0Xt MO lorder ptd. 2026-01-13 e NCH. -
8/2026(17.01.2026 ggéi;;2025 B. K. PATI 5o Rt MO lorder pra. 2026-01-13 N ANCH_.
9/2026|17.01.2026 ?gég;;2025 B. K. PATI SoORT MO lorer pra. 2026-01-13
0/2026(17.01.2026 ?géié;zoz5 D. K. BEHERA So0%t MO lorder ptd. 2026-01-15 o NCH .
1/2026(17.01.2026 22222;2025 S. K. PRADHAN SoORT MO lorer pta. 2026-01-16 e -
2/2026|17.01.2026 ?§é§;;2025 S. K. PRADHAN SoURT MO lorder pta. 2026-01-16
3/2026(17.01.2026 gg;gé;2025 S. K. PRADHAN 5o RT MO lorder pta. 2026-01-16
5/2026(17.01.2026 [5° ()7 ls. pag SoORT MO lorer pta. 2026-01-16 ¢
6/2026|17.01.2026 ?552222025 H. K. MOHANTA So0XE MO lorder ptd. 2026-01-16 e ANCH
7/2026(17.01.2026 [5°(5)°  lm. pas 5o ORT MO lorder pta. 2026-01-16 N NCH .




WP (C) - COURT NO. o WRIT
8/2026(17.01.2026 |/g o nooc M. M. NAYAK  |C.O. | ¢ Order Dtd. 2026-01-16 BRANCH- &
WP (C) - COURT NO. oo
0/2026(17.01.2026 |1 oo oo, |P K MISHRA c.o. |5 Order Dtd. 2026-01-16
ABLAPL-  |RANJIT
2/2026(17.01.2026  [1,/02 0 oo | nmavar GENERAL Order Dtd. 2025-12-22
WP (C) - DEEPAK KUMAR o WRIT
3/2026(17.01.2026 |12 ,00 000 oAyt GENERAL Judgement Dtd. 2026-01-16 | oo .
CRLMC- VENKATARAMANA
4/2026(17.01.2026 |2 o0 . MANIKANTA GENERAL Entire Brief
PATNANA
WP (C) - SHREEPRASAD o WRIT
5/2026|17.01.2026 |3oo2%0 oo o GENERAL Order Dtd. 2026-01-15 BRANCH-1
PATNANA
CRLMC— VENKATARAMANA
7/2026(17.01.2026 82/2026 MANIKANTA @ GENERAL Misc.case
VENKET RAMAN
MANIKANTH
PATNANA
CRLMC— VENKATARAMANA
8/2026/17.01.2026 |o "~ . [MANIKANTA @  |GENERAL Charge Sheet
VENKET RAMAN
MANIKANTH
BLAPL- MANASH RANJAN . .
9/2026(17.01.2026 4054/2023 |BAUG GENERAL Entire Brief BAIL-1
PATNANA
CRLMC— VENKATARAMANA
0/2026(17.01.2026 |o "~ . [MANIKANTA @  |GENERAL Petition
VENKET RAMAN
MANIKANTH
ABLAPL-  |DEBA KUMAR . .
5/2026|17.01.2026 449/2026 |RATH GENERAL Entire Brief BAIL-1
WP (C) - DEBA KUMAR . WRIT
6/2026|17.01.2026 33755/2025 [RATH GENERAL Entire Document BRANCH-1
WP (C) - AKSHAYA KUMAR o WRIT
7/2026(17.01.2026 |- oo 0 0oc ppinnn GENERAL Order Dtd. 2025-09-01 BRANCH-2
WP (C) - MANOJ KUMAR Coal WRIT
9/2026(17.01.2026  |o0 /) o0oc |y GENERAL Order Dtd. 2025-03-26 ERANCH-4
CRLMC- PRAMOD RANJAN
0/2026(17.01.2026 | [o" 20 o |ooinea GENERAL Order Dtd. 2026-01-16
WP (C) - ASIT KUMAR ol WRIT
1/2026(17.01.2026  |J 005005 (opra GENERAL Order Dtd. 2026-01-13 BRANCH- -
MISC.
FAO- MANOJ KUMAR
6/2026(17.01.2026 ;00 o010 oo GENERAL Order Dtd. 2025-04-05 APPEAL
SEC.
8/2026|17.01.2026 WP (C)- IMANOJ KUMAR  |GENERAL Order Dtd. 2025-07-16




119053/2025 RANA

WP (C) -
0/2026117.01.2026 1560/2026 HIRARAM BHOI GENERAL Entire Document
3/2026(17.01.2026 |NE(C)~ HIRARAM BHOI |GENERAL Vakalatnama
1560/2026
5/202617.01.2026 |"E(C)- JAYADEV BHOI  |GENERAL Order Dtd. 2026-01-16
0L 1560/2026 :
WP (C) - MANOJ KUMAR B _ WRIT
3/202617.01.2026 7¢O GENERAL Order Dtd. 2025-07-16 o CH
CRLA- SANJAYA KUMAR
4/2026(17.01.2026 S0 PERE GENERAL Order Dtd. 2026-01-13
WP (C) - MANOJ KUMAR B _ WRIT
5/202617.01.2026 |2, - o A GENERAL Order Dtd. 2025-08-08 EANCH
WP (C) - MANOJ KUMAR _ _ WRIT
7/2026(17.01.2026 1o TerT, o S GENERAL Order Dtd. 2024-09-23 o CH s
WP (C) - MANOJ KUMAR B _
9/2026(17.01.2026 |27 o A GENERAL Order Dtd. 2024-09-23
WP (C) - MANOJ KUMAR _ _ WRIT
3/2026[17.01.2026 1705 o e GENERAL Order Dtd. 2025-03-11 o CH 1
WP (C) - MANOJ KUMAR B _ WRIT
4/2026(17.01.2026 | oioet oo GENERAL Order Dtd. 2025-09-08 EANCH
WRIT
WP (C) - MANOJ KUMAR B _ BRANCH
5/2026(17.01.2026 o020 - GENERAL Order Dtd. 2025-07-21 s
BENCH-2)
ABLAPL- PRASANTA KUMAR
7/2026(17.01.2026 [ o0 0 o [P GENERAL Order Dtd. 2026-01-16 BATL-1
ABLAPL- DILLIP KUMAR
8/2026(17.01.2026  [,oo0r o [ GENERAL Order Dtd. 2026-01-16 BATL-1
ABLAPL- BIKASH RANJAN
1/2026(17.01.2026  [,5 0 o 0 GENERAL Order Dtd. 2026-01-09
WP (C) - MANOJ KUMAR B _ WRIT
7/2026(17.01.2026 | oot o GENERAL Order Dtd. 2025-10-29 o e -
MISC.
FAO- MANOJ KUMAR
0/202617.01.2026 70070000 |nana GENERAL Order Dtd. 2025-03-19 APPEAL
SEC.
CRLREV- RAJKISHORE CRIMINATI
1/2026(17.01.2026 669/2017 MATLICK GENERAL Lower Court Record REVISTION
WP (C) - PRAHALLAD L
4/202617.01.2026 |30 b0 | s Dag  |GENERAL Order Dtd. 2026-01-13
WP (C) - ; WRIT
9/20261(17.01.2026 34067/2025 D SWAIN GENERAL Entire Order BRANCH-E
0/2026|17.01.2026 |°LAPL™ S DHIR GENERAL Order Dtd. 2025-12-23
0L 8006/2025 :




CRLMP-

1/202617.01.2026 | oo D NAYAK GENERAL Order Dtd. 2026-01-16
CRLMC- CRIMINAT
2/2026(17.01.2026 [0 P K MISHRA GENERAL Order Dtd. 2026-01-16 e
3/2026(17.01.2026 |SMET J P KAR GENERAL Order Dtd. 9999-12-31
0L 1452/2025 :
BLAPL- JADUNATH
5/2026(17.01.2026 [ Tococ o0 [ GENERAL Order Dtd. 2025-12-18 BATL-2
CONTC- MANOJ KUMAR
6/202617.01.2026 |00 000 D GENERAL Order Dtd. 2025-11-07
CONTC- MANOJ KUMAR
7/202617.01.2026 |0 o0 [De GENERAL Order Dtd. 2026-01-16
CONTC- M/S RAMESH
3/202617.01.2026 |-t L MURnI  |GENERAL Order Dtd. 2026-01-09
4/2026117.01.2026 WE (C) ~ J D MUDULI GENERAL PetitionAnnexure, Counter
8067/2017 ' '
CONTC—
5/2026117.01.2026 767/2022 N PRADHAN GENERAL CONTEMPT
WRIT
WP (C) - BRANCH
7/2026117.01.2026 28347/2022 H K MOHANTA GENERAL (DIVISIC
BENCH-1)
RSA- SECOND
2/2026117.01.2026 32/2023 N N MOHAPATRA |GENERAL APPEAL
0/2026/17.01.2026 CRA- S K KAR GENERAL
0L 233/1992
RSA- SECOND
6/202617.01.2026 |, 27 o |7 P KAR GENERAL Order Dtd. 2025-05-13 S onr
WP (C) - o WRIT
2/2026117.01.2026 17283/2016 P K BHUYAN GENERAL Order Dtd. 2023-03-29 BRANCH--
3/2026117.01.2026 OJC- ABHAYA GENERAL Misc.case
il 10651/1998 )
o MISC.
8/2026117.01.2026 P K BHUYAN GENERAL Affidavit APPEAL
70/2017
SEC.
1/2026|17.01.2026 |NE(C)- P K LENKA GENERAL Order Dtd. 2017-08-03
14662/2017
3/202617.01.2026 "R (C)- P K LENKA GENERAL Order Dtd. 2017-08-03
0L 13777/2017 :
5/202617.01.2026 |"E(C)- P K LENKA GENERAL Order Dtd. 2017-02-20
0L 19506/2016 :
CRLA-
6/202617.01.2026 S CHOUDHURY  |GENERAL Judgement Dtd. 2014-03-21
479/2013
WP (C) - o WRIT
7/2026(17.01.2026 |3 ) o |K P BEHERA GENERAL Order Dtd. 2023-01-25 R
oJc- .
9/20261(17.01.2026 J P KAR GENERAL PetitionAnnexure, Counter,

6965/1995




CONTC- Order Dtd. 2018-05-
1/2026|17.01.2026 1014/2013 S C SUNDARA GENERAL 17Petition,Annexure, Counter,
WP (C) - Order Dtd. 2006-12-
2/2026||17.01.2026 1905/2006 S C SUNDARA GENERAL 18Petition, Annexure, Counter,
WP (C) - Order Dtd. 2006-12-
3/2026/17.01.2026 6829/2009 S C SUNDARA GENERAL 18Petition, Annexure,Counter,
ABLAPL-
4/2026(17.01.2026 [colyo0 o [B B PANT GENERAL Order Dtd. 2016-10-04
5/2026(17.01.2026 |WE(C)~ A K MISHRA GENERAL Order Dtd. 2026-01-29
0L 1563/2026 :
6/2026/17.01.2026 |"E(C) - A K MISHRA GENERAL Order Dtd. 2026-01-29
0L 1565/2026 :
7/2026|17.01.2026 |NE(C)- A K MISHRA GENERAL Order Dtd. 2026-01-29
0L 1566/2026 :
WRIT
WP (C) - o BRANCH
8/2026(17.01.2026 | 00> . |A K MISHRA GENERAL Order Dtd. 2026-01-29 DTVISIC
BENCH-1)
WP (C) - o WRIT
9/2026(17.01.2026 | 00 |n K MISHRA GENERAL Order Dtd. 2026-01-29 R ANCH
0/2026/17.01.2026 |CREMC™ B K DAS GENERAL Order Dtd. 9999-12-31
0L 5626/2025 :
WP (C) - . WRIT
1/2026(17.01.2026 |3-.-)" . |u BARAL GENERAL Order Dtd. 2026-02-02 EANCH_
OTAPL-
2/2026(17.01.2026 K N SAHOO GENERAL Order Dtd. 2026-01-15
50/2025
CONTC- MANOJ KUMAR
3/2026(17.01.2026 |S20 - A0 GENERAL Order Dtd. 2026-01-16
CONTC- MANOJ KUMAR
4/2026117.01.2026 102/2026 PANT GENERAL Order Dtd. 2026-01-16 CONTEMPT
5/202617.01.2026 |"F(C)- R. K. SARANGI |GENERAL Order Dtd. 2026-01-09
0L 1198872025 °+ B :
6/2026(17.01.2026 | ()~ R. K. SARANGI |GENERAL Order Dtd. 2026-03-02
0L 24648/2025 [ B :
ABLAPL-
7/2026(17.01.2026 3o . |R. K. SARANGI |GENERAL Order Dtd. 2026-01-16

NIC



